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= TETWE.T SR © HEAE WA,
w1 woA fawgw fowr ar f& wawmer
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afeom &1 OHT Faedr 931 9 aF
ary o1 Wr § ?

Shri C. R. Pattabhi Raman: It is not
as if it is completely absent. Just a
little while ago, my colleague Shri
Shyam Dhar Misra was finding it diffi-
cult to translatz some of the technical
terms. For instance, take a Bill like
the Cotton Cess Bill; some of the
terms there are very difficult to trans-
late. So, the deley is only on account
of the technical terms, for which no
words have yet been found, But
otherwise, the Bills are coming,
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Shri P. R. Patel: There is a strong
opinion in the country that it is be-
cause of inter-state restrictions on
the movement of foodgrains, oils

and other things that all these
troubles have arisen. Are Govern-
ment thinking of removing these

restrictions, thus putting an end to
bitterness among States?

Shri Shyam Dhar Misra: This
general question of zones has been
answered here by the Minister. This
has been remitted to a committee.
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They #re supposéd to give a report
very soon about it.

Shri Jyotsna Chanda: Have any
other States imposed such inter-state
restrictions on the movement of edi-
ble oils? If so, which are they?

-
4

“Shri Shyam Dhar Misra: To my
information, none at all.
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Shri U. M. Trivedi: He has not
answered the first part of the ques-
tion. The first part of the question
is relating to the prices prevailing in
Gujarat and the prices prevailing in
other States. What reply has he
got?

_Shri Shyam Dhar Misra: I have the
month-end wholesale prices of
groundnut oil just before me, for
these six places, Rajkot, Hyderabad,
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Madras, Bombay, Kanpur and Delhi.
In Rajkot the price was Rs. 301; in

Hyderabad Rs. 510; in Madras -
Rs. 493; in Bombay Rs. 530; in
Kanpur Rs. 498, and in Delhi
Rs. 477.
12.00 hrs.

SHORT NOTICE QUESTION

Bombing of Demilitarised Zone in
Vietnam

S.N.Q. 15. Shri P. C. Borooah: Will
the Minister of External Affairs be
pleased to state Government’s reac-
tion to the reported bombinz of the
demilitarised zone in Vietnam by the
U.S. planes, in India’s capacity as
Chairman of the Internationa Con-
trol Commission?

The Minister of State in the Minis-
try of Extermal Affairs (Shri Dinesh
Singh): The Government of India are
seriously concerneq over the reports
of violation of the demilitarized zone
on both sides of the 17th Parallel in
Vietnam especially the bombings by
U.S. planes. The International Com-
mission is understood to be consider-
ing complaints of such violations re-
ceived from both sides.

Shri P. C. Borooah: Since the USA
had welcomed the Indian wove for
peace in Vietnam as spelt out by the
Prime Minister suggesting a Geneva-
type meet, and the USSR was also
agreeable to it on condition that it
was acceptable to Hanoi, may I know
whether, in view of the serious turn
the Vietnam situation has taken on
account of the bombing of the
demilitarised zone, Government pro-
pése to send any ministerial mission
to Hanoj to impress upon Dr. Ho
Chi Minh the desirability and feasi-
bility of such a move, and if so, what
steps are being contemplated to ap-
proach Hanoi in the matter?

Shri Dinesh Singh: We are not
proposing to send any high level
team to Hanoi just now. We are in
touch with that Government.

Shri P. C. Borooah: Since India is
sitting Chairman of the Internation-
al" Control Commission on Vietnam,





